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Office Bhatt and Co <office@bhattandco.in>

Additional Affidavit on behalf of Respondent No. 6 in OA 37 of 2020 - Mr. Sayyed
Mohammed Sabbir Usman & Ors. Vs. Union of India & Ors.
1 message

Office Bhatt and Co <office@bhattandco.in> Thu, Jun 13, 2024 at 5:11 PM
To: Ngt-Western Zone Bench Pune <punengtwzb@gmail.com>
Cc: nitinlonkar@gmail.com, maulik@nanavatico.com, Saurabh Kulkarni <sdkadvocate@gmail.com>

Dear Sir/ Ma"am

Undersigned is appearing in the captioned matter on behalf of the Respondent No.6.

Pleased find attached herewith is the copy of the Additional affidavit on behalf of the Respondent No.6. 

PFA

Kind Regards,
Parth H Bhatt
Advocate
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